NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 01.10.2026

COURT OF REGISTRAR
(HYBRID MODE)
11:30 A.M.

Click here to join VC:
https://nclatvc.webex.com/meet/registrarcourt

For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.

S. No. Case No. Name of the parties Counsel for
Appellants
1. I.A. No. 6957 of 2026 | Pushpa Devi Agarwal Shareholder/Member of Ajanta Gaurav Joshi
in Comp. App. (AT) Industries Private Limited
No. __ of 2026 Vs.
Registrar of Companies, Odisha & Ors.
2. I.LA. No. 6958 of 2026 | Kanhiyalal Tahilram Kewalramani & Ors. (Dead) Rajiv Ranjan
in Comp. App. (AT) Through Legal Heirs
No.  of 2026 Vs.
Urban Sancturies Developers Pvt Ltd. & Ors.
3. ILA. No. 6959 of 2026 | Kotak Mahindra Bank Ltd. Mahip Datta Parashar
in Comp. App. (AT) Vs.
(Ins) No. ___ 0f2026 | Ashiana Ispat Ltd.
4, I.LA. No. 7042 of 2026 | Ashley Brian Hyams and Others Sanway Banerjee
in Comp. App. (AT) Vs.
(Ins) No. ___ 0f 2026 | Greentech IT City Private Limited
5. I.LA. No. 7043 of 2026 | Agrawal Enterprise, Proprietorship concern of Sanjay Vaibhav Tyagi
in Comp. App. (AT) Kaserwal
(Ins) No. ___ 0of 2026 | Vs.
Tapi Processers Private Limited
6. I.LA. No. 7044 of 2026 | Manjusha Dinkar Bodke Atharva Kotwal
in Comp. App. (AT) Vs.
(Ins) No. ___ of 2026 | Ramanathan Bhuvaneshwari & Anr.
7. I.LA. No. 7100 of 2026 | Varun Sharma Deepankur Sharma
in Comp. App. (AT) Vs.
(Ins) No. ___ 0f 2026 | Dwarkadhis Projects Pvt. Ltd. & Ors.
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